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ES Bangalore.

' STAY/INTERIM ORDER.passed . by.this Tribunal in tfe ebove sald

| "CENTRAL_ADM INISTRAT JVE ‘?;JTR 'IétiNAL: L

-Second Floor,_V
Commercial Complex,
Indiranagar,”
Béngalora-SGO 038,

Deted: ~ 3SFP 1993

RPPLICATION NO(s). _ 697 of 1993, /

39911Cant(5)5mt N.Uma and Other v/s. Aé;ééﬁaéﬁi(é)l)irector‘National

L Reronautice Lab B8'lore & Dthers.
Ta .

1. Smt.N.Ums,Wife of Sr1 Mohan Kumar No 165 R,K, Block,
: Fiest Naln,ThyagaraJanegar Bangalore-sso 028,
2, Sri.k.Deveraj,%on of Sri.K.knniyeppa,No,L/43, Sixth Cross,
" Megadi Road Bangelore~560 023,
3. BriNagareja m.S, Rdvocate,No,11,First Croes,Sacond Floor,
Sujethe Complex Gandhlnagar,eangalore-560 009,
4, " The Diredtdr National Aeronautical Laboratory,Bangéldre§17.
5. ' The Director Geperzl,Council “of Scientific and Industrial
' Recearch Rafi Narg,Neu Delhl.
6o Secretary,ﬂ1n1stry of Science and Technology,New Delhi,
7. -8ri,B.R.Sridhars, | |
8. Sri.G.Retna,
9, Sri.B.Chandrasekhar,
10. Sri.M.V.Bhergevan,
1, Sri,Rame Boreimani

12, - Sri.S,N.Vanajakshi '
(11 are working as Louer BDivision Clerks,Nationsl Aeronautical
‘Leboratory,Bangalore), .

. SUBJECT:- [o:uardigg of copies of the Drder;passed by .

he Cent

Rdmlnlqtr tlve Trlbunal _Bangalore 8§n h

Please flnd enclosed hereulth a copy of the ORDER/

applicatlon(s) on --~--33;5ﬁ&3gb---' , ) .
@1 - EPUTY REGISTRAR %/)7 bsg

UDICI@L BRANCHES




'BEFORE THE CENTRAL ADMINISTRATIVE TR IBUNAL
BANGALORE BENCH, BANGALORE

DATED THIS DAY THE 17TH OF AUGUST,1993

Present: Hon'ble Justice Mr.P.K.Shyamsundar Vice~Cheirmen |

Hon'ble Mr,V, Ramakrishnan Member (A)

APPLICATION NO,.697/93

Smt.N. Uma,

W/o Shri- Hohan Kumar,

165, R.K. Block,

1st Flain, T.Ro Nagar, : :

Bangalore = 560 028 Applicant

Shri A, Deveraj,

S/o Shri K. Anniyappa,

L/43, 6th Cross,

ﬂagadl Road, :

Bangalore - 560 023 : Applicant

( br.m.5, Nagaraja = Advocate )

Ve

The Director,
National Aeronautical Laboratory
Bangalore = 560 017

The Director General,
Council of Scientific and
Industrial Research,

Rafi Marg,

New Delhi

Union:of India,

represented by Secretary to Govt.

Ministry of Science & Technology,

Neuw Delhi -

B.R. Sridhara

G. Ratna

B. Chandrasskhar

M.V, Bhargavan

Rama Doraimani

S.N, Vanajakshi Respondents
(A1l are uorkinq as Louer Division

Clerks, C/o National Reronautical
Laboraéory, Bangalore)



This application‘has come up today before
this Tribunal for orders, Hon'ble Justiea
Mr.,P.K. Shyamsundar, Vice Chairman made thas
follouwings .

ORDER

We think it appropriate to dispose off
this application at the stage of admission
itself, Suffice for us to direct the applicant
to make a representation in connection with the
seniority liet produced at Annexure A=8, The
main grievance in this applicetion is all about

the correctness of the seniority list referred

'to supra, In that view of the matter whatever

objections the applicant has,‘he can very well
place it on record by way of a representation
made to the appropriate authbrity who will then
consider the same and- pass an.appropriate order,
Thus, the bepartment itself Qill be in a positicn
to remedy the grievance of the applicant if they
are told what exactly is fhe matter with the
seniority list produced at Annexure A=8 and how
it affects the applicant, What we could possibly
do, the Department itself can do by effecting
necessary changes if any. Wue, therefore, direct
the applicant to make(a statutory representation
vis-2=vis Annexure A=8 within & month from the
date of receipt of a copy of thics order and the
Departﬁent will consider such a representation

if made within the time as indicated and dispose
it off within three months thereafter, Let a

copy of this order be sent toc the respondents



‘for informatibn:and nebaéséfy actiocn.,  Npg

costs,

g

VICE CHAIRMAN

o

SECTION OFFICER
CERTRAL ADMIRISTRATIVE TRISY'™
" ADDITIORAL BERCH

BAUGALORE
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